HIGH COURT OF JUDICATURE AT BOMBAY,
NAGPUR BENCH : NAGPUR.

Date of Publication From : 21/04/2025 TO 02/05/2025

NOTICE

Advocates / Government Pleaders / Public Prosecutors /
Litigants are hereby informed that Certified Copies in Writ Petitions
/ Appeals / Applications, mentioned in the list below are kept ready

for delivery.

It is further informed that if the delivery of Certified Copies is
not taken within 14 days from the date of this notice, the
applications for Certified Copies will be disposed of and deposited
amount will be credited to the government. The Certified Copy will

not be issued further unless fresh application for the same is made.

It is further notified that if the initial deposited amount in the
rejected application for Certified Copy on the ground of
non-removal of objection is not taken back within 14 days from

issue of this notice, the same will be credited to the government.

Please take note and cooperate for disposal of certified copies.

}Date.05.05.2025 PREMAL S. VITHALANI

REGISTRAR (Judl.)



